
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENC H. MUMBAI e>.tr

CORAM:

T.C.S.P. No. 351 IMAH) l2o),7
M.A No. 372/2017

SHRI B-S.V. PRAI'{SH KUMAR
MEMBER (J)

SHRI V. NALI.A.SENAPATHY
MEMBER TT)

ATTENDENCE CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NAT]ONAL COMPANY LAW TRIBUNAL ON 06.12,2O17

NAME OF THE PARrIES: The Federal Bank Limited
V/s.

M/s. SPectra Motors Pvt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 of the Companies Act, 2013.

S. No NAME DESIGNATI ON SIG NATURE

5z H,, brrrrJa s Sc^r A pgtico"-l_
rlb Adv. Vi wL S.Str.o.l

W'

ORDER
MA 37212017 tN TCSp 35/230-23ZNCLT/MB/MAH/2017

isd/- '
B.S.V. PRAKASH KUMAR
Member (Judicial)

,,sd/-)
V. NALLASENAPATHY
\lcmbcr (Ttchnical)

Al rcqucst of the parties, list this matter nn 18. 1.201 8.

Present:


